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Bill 17386

NOES

Amersey, Shi M.
Amin, Shri . XK.
Berwa, Shri Onkar Lal
Deo, Shri X. P. Singh
Deo, Shri P, K.

Dipa, Shri A.

Gajraj Sinpli Rao, Shri
Gowd, Shri Gadilingana
Gowder, Shi Nanja
Gupta, Sh:} Kanwar

Chand

La]
Jena, Shri D. D.

Mr. Deputy-Speaker: The result of
the Division is:
Ayes .. 67
Noes™ . .. 35

The motion is carried.
The motion was adopted.

18.05 hrs,

COMPANIES (AMENDMENT)
BILL

(Substitution of section 293A, 324
etc.) by Shri Madhu Limaye
oY wq fowd (FiX) : SoTEw
wgrea, & gwra w7 § fF wwoAr
FA § doET o a3 faw ax
wix fo=re frar &t
Mr, Depuiy-Speaker: He has mov-
ed the motion that the Bill may be

taken into consideration. This will be
taken up ¢n the next occasion.

18,054 hrs.
VISCOUNTS**

Mr. Deputy-Speaker: Now, we shall
take up the half-an-hour discussion.

oft o weedte (avad afior) ¢
TSR AfiEa, TE w62 ¥ A
tfms wat A st & F-

Kachwai, Shri Hukam

Kothari, Shri §. S.
Koushik, Shri K. M.
Lobo Prabhu, Shri
Maiti, Shri S. N.
Majhi, Shri M.

Masani, Shri M. R.
Meena, Shri Meetha La]
Meghrajji, Shri

Mody, Shri Piloo
Mohamed Tmam, Shri

Naik, Shri R. V.
Nayanar, Shri E. K.
Patel, Shri Manibhai J.
Patodia, Shri D. N.
Ramamoorthy, Shri P.
Ranjit Singh, Shri
Salve, Shri N. K. P.
Santosham, Dr. M.
Shivappa, Shri N,
Solanki, Shri P. N.
Suraj Bhan, Shri
Tapuriah, Shri S. K.

TR ¥ TEEfaq I F NHT TGN
g @ g frew vt a5t & feuw oo
ATET FIGIGA & FT7 F ¥ FH
FAAT I T W Z 1 1964—65 W
T FICERW T FT FA FAET 1 T
63 9@ wa¥ 91 9« fF 1965-66
¥,

Shri Sheo Narain (Basti): There is
no quorum in the House,

Mr. Deputy-Speaker: Shri George
Fernandes may resume his seat.
There iz no quorum. The bell is
being rung....

Still, there is no quorum. So, the
House will now stand adjourned and
meet again at 11 AM. on Monday,
the Tth August, 1967.

18.08 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Monday,
August 7, 1967/Sravana 16, 1889
(Saka).

*NOES: l;runeofonemunhermuldnot be recorded,

**Hgalf-an-Hour Discussion.



